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*009. SHft! VXSHWANATH PRATAP
MJ**H I w n  Ute MUM«r «f ACRICUL-

TURK be pleMed to sUte t

(ft) the number of lifclnrigatioxk schemes 
for which the Utter Pradesh Government has 
asked for Central Government’s assistance ;

(b) the sites of these schemes ; and

(c) the decision of the Central Govern* 
meat thereto ?

THE MINISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : (a) No such proposal has 
been received from Uttar Pradesh Govern* 
mcnt for Central assistance*

(b) and (c). Do not arise.

Settiag Up of Waiter Boards to Tackle 
Drinking Water Problem in Rural and 

Urban Areas

2010. SHRI B. K. DASCHOWDHURI : 
SHRI M. S. SIVASWAMY j

WiU the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state :

(a) whether some States have set up 
Water Boards to tackle the drinking water 
problems in rural and urban areas ; and

(b) if so, the broad outlines thereof and 
the progress achieved in the matter ?

IHL MINISTER OF Sl'ATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND IN THE MINISTRY OF 
WORKS AND HOUSING (PROF. D. P, 
CHATTOPADHYAYA) : (a) and (b). Infor­
mation is being collected and will be laid 
on the Table of the Sabha when received.

Aypafarfiiwti • to Tribal Developmesrt 
Block*

201L SHRI DASARATHA DEB i Will 
the Minister of EDUCATION AND SOCIAL 
WELFARE be pleased to state t

(a) the reason for not appointing any 
single tribal to the posts of Block Development 
Officer and Project Officer in the Tribal Deve­
lopment Blocks of Tripura, though there is no 
drailti of Tribal Graduates in Tripura ; and

(b) whether Central Government propose 
to invcitigkte tbe matter ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND SOCI­
AL WELFARE (SHRI K. & RAMASWAMY):
(a) Tht State Gweiwmtiiftve tetfm**** &*t 
the ports of Project Eamtive officer wd




